FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India

Insolvency Resolution Process for Corporate Persons) Regulations, 2016
FOR THE ATTENTION OF THE CREDITORS OF

ARSHIYA 3PL SERVICES PRIVATE LIMITED
RELEVANT PARTICULARS
1| Name of corporate debtor Arshiya 3pl Services Private Limited

2 | Date of incorporation of corporate debtor | 27 August 2018

3 | Authority under which corporate debtor | Registrar of Companies - Mumbai
is incorporated / registered

4 | Corporate Identity No. / Limited Liability | U74999MH2018PTC313041
Identification No. of corporate debtor

5 | Address of the registered office Arshiya FTWZ, CO-1, Survey Nos. 178/3 &
and principal office (if any) of 178/4, At Post - Sai Village,Sai Panvel
corporate debtor Raigarh(MH) — 410221 Maharashtra

6 | Insolvency commencement date in 08" May, 2026
respect of corporate debtor (Order received on 11" May, 2026)

7 | Estimated date of closure of insolvency | 04" November, 2026 (180 days from the
resolution process CIRP Commencement Date i.e. 08" May, 2026)

8 | Name and registration number of the Manish Lalji Dawda
insolvency professional acting as IBBI/IPA-001/1P-P-02506/2021-2022/13797
interim resolution professional

9 | Address and e-mail of the interim 205 A, 2" Floor, Hiren Light Industrial Estate,
resolution professional, as registered Behind Johnson & Johnson, Mogul Lane, Bhagoiji
with the Board Kheer Marg, Mahim West, Mumbai 400016

10 | Address and e-mail to be used for 205 A, 2" Floor, Hiren Light Industrial Estate,
correspondence with the interim Behind Johnson & Johnson, Mogul Lane, Bhagoiji
resolution professional Kheer Marg, Mahim West, Mumbai 400016

Process Email ID: cirp.arshiya3pl@gmail.com

11 | Last date for submission of claims 25" May, 2026 (14 days from the CIRP order

received i.e. 11" May, 2026)

12 | Classes of creditors, if any, under clause (b) | NA
of sub-section (6A) of section 21, ascertained
by the interim resolution professional

13 | Names of Insolvency Professionals NA
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

14 | (@) Relevant Forms and (a) https://ibbi.gov.in/nome/downloads
(b) Details of authorized (b) NA
representatives are available at:

Notice is hereby given that:

1. The National Company Law Tribunal has ordered the commencement of a corporate
insolvency resolution process of Arshiya 3pl Services Private Limited on 08" May, 2026.

2. The creditors of Arshiya 3pl Services Private Limited are hereby called upon to submit their
claims with proof, on or before 25.05.2026, to the Interim Resolution Professional at the
correspondence address mentioned against entry No. 10 only.

3. The Financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit claims with proofin person, by post or electronic means.

Submission of false or misleading proof of claims shall attract penalties. Sd/-
Date: 13.05.2026 __ Manish Lalji Dawda
Place: Mumbai Interim Resolution Professional

IBBI/IPA-001/1P-P-02506/2021-2022/13797

AA1/13797/02/300626/108270. Valid till 30.06.2026

Reg: 205 A, 2" Floor, Hiren Light Industrial Estate, Behind Johnson & Johnson,

Mogul Lane, Bhagoji Kheer Marg, Mahim West, Mumbai 400016

Reg Email Id: ip.dawdamanish@gmail.com | Process Email Id: cirp.arshiya3pl@gmail.com
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[Pursuant toRule 28 ofthe Companies Unmrpora:lnn‘ Rules, 2014]

ige of |
the [umpalwwlilm ms Stateinvolving [hanqe in RU[]unsdl(nuu

Before the Central Government

Western Region

In the matter of Section 12(5) and Section 13{4] of the Companies Act, 2013 read with
Rule 28 of the Companies (Incorporation) Rules, 2014

AND

In the matter of Pi Data Centers (Mumbai) Private Limited, having its Registered Gffice

at Shop Mo. 10, Building No. G, Phase 2, Bhoomi Acres, Kasarvadavali, Thane - 400615,
Maharashtea, India

pplicant Company
Motice Is hereby given to the General Public that the Company proposes to make an
application to the (Emra\ Gnuemmvnl un:ler Sen n 1 Z(S) and Section 13(42 afms
Companies Act, 2013 ng of it

the jurisdiction of RGC Mumhau 1l to ROC Mumhax \ wuhm the State of Mah

CENTRAL RAILWAY
NOTICE INVITING E-TENDERS
E-TENDER NOTICE NO.
BSL/ELW/Tender/2026-27/04
1) Name of Work:- Repair /
Rehabilitation and Modification of
Smoothing Reaclors Type SL-30 of
Emctnr Locomotives. 2) Estimated

Cost:- Rs, 3,70,88,853.93 /- {Rupees
thiee crore Sevanty- lakh eighly eight
thousand eight hundred fifly-thiee
rupees and ninety three paise only) 3)
Period:- 24 Manths. 4)
Eamnest Money Doposit:- Rs, 741,600
i~ (Rupees Seven lakh forty one
thousand eight hundred only:) 5} Last
Date & time for closing of uploading
of tender:- 01.06:2026 at 15:00 Haurs

pursuant to the Special Resolution passed by the members of the Company at the
Extra-Ordinary General Meeting held on 18th April 2026.

The proposed Registered Office of the Company shall be situated at:

Universal Knitting Mills Pyt Ltd Building, Mehra Estate, LB.S. Marg, Vikhrali West,
Opposite Union Bank of India, Mumbai - 400079, Maharashtra, India.

Any person whose interest is likely to be affected by the proposed change of the
Registered Office of the Company may either file objections on the MCA-21 portal
(www.mea.gov.in} in the Investor Complaint Form or send abjections by registered
post, together with an affidavit stating the nature of interest and grounds of apposition,
1o the Regional Director, Western Region, Ministry of Corporate Affairs, Everest, Sth
Floor, Marine Drive, Mumbai — 400002, within 21 days from the date of publication
of this natice, with  copy to the Company atits Registered Office address mentioned
belovr.

Pi Data Centers (Mumbai) Private Limited

Shap No. 10, Building No. G, Phase 2, Bhoomi Acres, Kasarvadavali, Thane - 400615,
Maharashtra, India

Forand on behalf of

PiData Centers {Murnbai) Private Limited

Sd/-

Kalyan Muppaneni

Date: 13.05.26 Director
Place: Mumbai DIN: 06346427

E-Auction Sale Notice
WAY 2 HEALTH DIAGNOSTICS PRIVATE LIMITED (IN LIQUIDATION)
6

Offico: Shop No. 3 and 4 Gr Chsl, Plot No 31,
Sector 42A Seawood, Ner umbal ke daaros.
CIN No: USS150MH2014PTC2:

Liquidator: CA Kanhalya Maheshwarl
P Registration No: IBBI,/IPA-001,/IP-P01291,/2018-19/12005)
tisidatic Misaay. 800 disbak Agatto, M . g

ia Nagpur, Maharashtra, 4
quufﬁnn wav:mnaungmmegmn cam and

heshwaricatyahoo.com

" Cantact No.9967461685
Moo s arey g 515 publc I ganerat nconnestion it hcales of ssets cninad
WAY 2 HEALTH DIAGNOSTH VATE LIMITED (in liquition) {'Corporate Dettor®),
offercd by the Liguicater .aunuwmd ty the Hon'ble NCUT. Mumbai Berich vide order
14.N0, 2436/ 2023 In CP! 455/MB/ 2019 dated 28th June, 2023 underthe Insalvency.
ana.—;anmchmg,zum ).
The assets of the torming part af a
for saln i parced in terms of clawse (d] of regulation 32 of the Insolveny and B
Board of India (Liuidation Process) Reguistions, 2016, The bigding shall take piace
nfough ofline & - Auction senvica provider Nations! E-Govemance Servies Limfted at

ips://ibbi Basnkret

Tandor No. CAOCRSPBBS-17-2026

¥ CONSTRUCTION OF
ROAD OVER BRIDGE (ROB) (1 X 60.0
M) CAMEL BACK TYPE TRUSS
GIRDER FOR RAILWAY PORTION IN
LIEU OF LEVEL CROSSING CP-48 AND
PROPOSED SPAN OF 8 X 25.04 M RCC
GIRDER ON GHATUA CHOWK SIDE
AND 7 X 25. IMANDZXZUUlMﬁCC
GIRDER ON KUJANGA SIDE FOI
APPROACH PORTION AT R.MLWAY
KM ATE1-ATSN BETWEEN RAHAMA
AND  BADAS A STATIONS ON
THE CUTTM:K PAMDEEP BRANCH

LINE UNDER KHURDA ROAD DIVISION.

YRR « 65,36,54,287 75,
EMD 1,38,73,100/-, Period of
Gompletion : 28 Morths.

Tondar Glosing Date_and Time

details of tender can be seen}: Offica of|
the Chiaf Workshap Manager. Electric|
Locomotive Workshop, Bhusaval,
Central Raitway, Old Varangaon Raad,
Bhusaval, PIN Cade: 425201

Tallowed againat |
and any such manual offer

) Website <+ http:l/
www.ireps.gov.in, 7) Motice Board| [At1200Hrs, o05.06.2025
location & - (Where complete

tender,

SHRENI SHARES LIMITED
CIN: U67190MH2009PLC 195645
Office No. 217, Hive BT [con, Poisar Gymkhana Road, Lokmanya
Tilak Nagar Poisar, Near Raghuleela Mall, Kandivali West, Mumbai-400067
P. No.: +91- , E-mail id: in,
wiabsita: v shreniin

Notic o the 17!

Company is Scheduled o be hekd on Manday, the 1stday of June, 20126 2t 04:00 P M atits
registered office situated at Office No. 217, Hive 67 loon, Poisar Gymkhana Road,
Lokmanya Tilak Nagar Poisar, Near Raghuleela Mall, Kandivali West, Mumbai,
Maharashtra- 400067, to fransact the business as set aut in ihe Notice of the AGM, The:
sald Notios included in Annual Reparl aiong wilh weblink 1o the same has been senl
sectonicaly 1l he members at hei regisiered E-mal 1D and the same & aiso

€ kotak’

Kotak Mahindra Bank Limited
CIN - L65110MH1985PLC038137
Registered Office: 27BKC, C 27, G Block, Bandra Kurla Complex,
Bandra (East), Mumbai -
Tel: +91 22 6166 0001, Fax: +91 22 6713 2403

Website: kotak.bank.in Email: KotakBank. m

NOTICE is hereby given that the below mentioned share certificates of the Bank

have been lost/misplaced and the holders thereof have applied to the Bank for the

issuance of duplicate certificate(s).

Any person who has a claim in respect of the said shares should lodge their

claim with the Bank's Registrars & Transfer Agents, KFin Technologies Limited at

Selenium building, Tower-B, Plot No.31 & 32, Financial District, Nanakramguda,
Serilingampally, Hyderabad-500032 within 7 days from the date of this Notice,

if o claim is received within the stipulated time, the Bank wil proceed to issue

Incoseofan ueries, embers ey wres Mo GassSingh, ey Sttty nd
oom cafl at 022-350 11600/ +91 8976801894,

Complete information inciuding =-Tander,
Hasimetis and origundi i aalshie
inwebsite wwwireps.

Dy Chief Engineer / CON |
PR43/CJi26-27 | RSP/ Bhubansswar

S
(BHAVESH HIMMATLAL SHAH)
MANAGING DIRECTOR
DIN: 02334260

DATE 06.05.2026
PLACE: MUMBA)

i n
Anenberentiledio d g entiled

imse} the company; n
crast to be eflective, Proy form snnmn tie dapositd at e regisres oifce of e
company, dul ‘Letter of Confirmati
ofthAGM

' | “Letter of Entitlement / credit the shares in demat mode,
s the case may be (in lieu of duplicate certificate(s)). to the concerned holders, in
accordance with the applicable provisions of law, without any further intimation:

=i

Email

E-Auction Sale Notice For Sale Of And Of Fi

Enforcement Of Security Interest Act, 2002 Read With Rules & 8(6) & 9 of The Security Interest (Enlorcement) Rules 2002.
NOTICE is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below Described immovable properties
mortgaged / charged to the Secured Creditor, the Possession of which has been taken by the Authorized Officer of Canara Bank, will be sold on *As
is where is”, “As is what is” basis on below Mentioned in Table for recovery of dues as described here below. The Eamest Money Deposit shall be
deposited on or before below Mentioned in Table. by way of deposited in E-Wallet of M/s. PSB Alliance Private Limited (Baanknet) portal directly or
by generating the Challan therein to deposit the EMD through RTGS/NEFT in the account details as mentioned in the said challan. Details of EMD
and other documents to be submitted to service provider on or before below Mentioned in Table. Date of inspection of properties is below Mentioned

deorel g Canara Bank

b2360@canarabank.com TEL. -

r’ fEfeah= syndicate .
ARM BRANCH MUMBAI

Canara Bank Building, 4" Floor, Adi Marzban Path, Ballard Estate, Mumbai —

400 001
8655948019 WEB: www.canarabank.com

Asets and

Astot Reserved Frice

Rs.12,72,600/~

Working Plant & Machinesié

HERE 15 BASIS ", A5 15 WHAT I (Rupees Dne fac

-, “WHATEVER THERE IS BASIS”, "N Twerty szuen
RECoURSE BASIS") ousand ik thousand Thiée
2 BLoCK Mon-Werking Prant &|  hundred say) hundred oniy}
Machinieries and other movable Rs.44,04,600/- 5.4,40,500/-

m e Debior {on “AS (Rupees Forty Four | {Rupoes Four lac

AS IS WHAT IS BASIS®, | taetourthousang | Forty thousans five
THERE IS IS N RECOUASE EAGI | s Hundred only) | hundred onty
EOI Submission Last Date: Last date for submission of E01 and all bid documents as per
E-RULTON PIOCESS GGCUMEN 15 DBLN JUNe, 2026 &nd LESE GAte for (&Milance of EMD
Faymentis 06th June, 2026.

Date of Inspection: All working days from 23.05.2026 to 20.05.2025 (from 10 AMtaS
M) with pror intimationta the iguidator,

|I!IDHI‘|JH|lNDWI.

1 E Auction will be condusted on “AS IS WHERE IS BASIS, AS IS WHAT IS BASIS,
WHATEVER THERE IS BASIS, NO RECOURSE BASIS"
the piouisions of e Codte and the Insovency and Bankruptcy Boad of India
(Liuication Procass) Reguatons, 2016 made ereunder

This E-auction Sale Notice shall be read in conjur
Frocsss Dacument containing the detafed temms ani orditions ans it of the

=

in Table with prior appointment with Authorized Officer.

Name of Borrower(s) LD
sr. Details of Securitylies (R.P)
No. 0 3::{;:;‘;’8’ ezl (Status of Possession) Earnest Money
Deposit (EMD)
Rs. 36,55,087 (Rupees Thirty Six | Flal No 1304, 13" Floor, C Wing, Ornate Galaxy Phase Il Sy
iz Kumar Pravintal | Lakn Fity Five Thousand Eighty [ No 29813 New Sy. No. 352 Hissa No 3 Near Don Bosco School [ 54 %%
1 He A el Seven only as on 17.04.2025 Juchandra Vill Naigaon Vasai - 401208 In The Name Of Ajay g
ealth Care Prop: Ajay C s.
F plus further Interest and cost from | Kumar Pravinlal Shah Admeasuring Built Up Area 412 Sq Ft.
Kumar Pravinlal Shah 2,40,000/-

CERSAI ID 200058188674 (Physical Possession)

N, | Name ot e notrs) S [—D RS 0f

KMF071950 | Sanjay Pahadiya 403723| 95730341 - 95730607 | 267
505021 228666906 ~ 228667706] 801

[KMF803932 | Kiritkumar Prabhudas | 182382| 18203101 - 18203200 100
Gosalia 299191| 29785720 — 29785819 | 100

409197 | 96667184 — 96667383 | 200

KMF005170 | A Indirani 400417 | 94951786 — 94952185 400
ARamesh 505528 228924210 - 228925409 1200

804026 916834786 ~ 916838785 4000

[KMF800958 | Bob Edwards Maddela | 408445| 96541147 — 96541346 200
507102 229800016 ~ 229800615 600

[KMF068956 | Ashish Kacholia 257142 | 25592554 — 25592653 100
403356 | 95660643 — 95660742 100

506723 229598436 — 229598735] 300

For KOTAK MAHINDRA BANK LIMITED|

sdi
Avan Doomasia
Company Secretary|

Mumbai, May 13, 2026

PUBLIC ANICOUNCEMENT
(Under ?egmiﬁn Eafthe \nm\wﬂmyanﬂ Esnk’umc.r Bcalﬂ of india
Insofvency Resalution Procass foi 8, 2016)
FOR THE ATTENTION ’.JF THE CREE‘ITG‘S OF
ARSHIYA 3PL SERVICES PRIVATE LIMITED
Y AR

Warms of corporate deblor ‘Arshiya 3pl Sorvices Private Limited

Rs. 39,56,748 (Rupees Thirty Nine.
Ameer Khan Lakh Fifty Six Thousand Seven
2. And Hundred Forty Eight only as on
Hamida Shadab Khan [ 17.09.2025 plus further Interest and
cost from 18.09.2025)

Flat No. 302, 37 Floor, Vighnaharta Sudama, Gut/Hissa No 178/2b,
Plot No. 42 Situated At Ramwadi Near Sant Gajanan Maharaj
Smruti Mandir Village Pen District And Diovision Raigad 402107
Admeasuring Carpet Area 358 Sq Ft (Symbolic Possession)

1,20,000/-

Rs. 27,87,676/- (Rupees Twenty-
Seven Lakhs Eighty-Seven
Thousand Six Hundred Seventy-Six
only (as on 04.07.2025 plus further
Interest and cost from 05.07.2025)

5, | Katherin Thilotthama

Flat No, 402, 4" Floor, AWing, in BUlding No. 1 Known as "AADINATH
COMPLEX" situated at CTS No-190, Paighar Village, Taluka &
District Palghar - 401404 in the name of Katherin Thilotthama Nadar
admeasuring Carpet Area 38,14 Sq. Mir (ie. 411 Sqft) GERSAI
Security Interest ID- 400073129009 (Physical Possession)

Rs.
16,00,000/-

s,
1,60,000/-

Rs. 63,75,314/- (Rupees Sixty-
Krishna Kumar Shukla Three Lakhs Seventy-Five

4. And Thousand Three Hundred Fourteen
Kusum Shukla. only (as on 05.08.2025 plus further
Interest and cost from 06,08.2025)

TTat No 1007, 10th Floor A Wing Tn The Buliding Known As “Gayar
Classic® Bearing Survey No 9 Hissa No 8(Pt) Of Revenue Village
Fene Taluka Bhiwandi District Thane-421302 In The Name Of
Krishna Kumar Shukla And Kusum Shukla Admeasuring 41.25 Sq
Mt CARPET AREA y Interest ID

(Physical Possession)

Rs.
20,50,000/-

s.
2,05,000/-

Flat No 504 5th Floor B Wing n The Building Known As “Gayalr
Classic” Bearing Survey No 9 Hissa No 8(Pt) Of Revenue Village
Fene Taluka Bhiwandi District Thane- 421302 In The Name Of
Krishna Kumar Shukla And Kusuma Shukla Admeasuring 40.13
Sq Mt Carpet Area Cersai Security Interest Id - 400054335850
(Physical Possession)

Rs.
20,00,000/-

s.
2,00,000/-

Rs. 37,24,489/- (Rupees Thirty
Seven Lakhs Twenty Four

Mohammad Anees | Thousand Four Hundred Eighty-

Dae of of corporate debor
Authorty under which corgorate deblar
| Hincplomcd e
Corporate Ident Limited Liabilty
Identfication No. of corporate debtor
|“hdress of the registered offie
and princpal affic (f any) of
corporate dablor
| Insaivency commencement date in
| respect of corporate debior
Estimated date of dosure of insolvency
resolution procass
Narpe and regsiration nurber of the
nsaliancy professions! acting a5
interim resolution professional
Address and e-mail of the intesim
rasalulion prafessional, az regishared
with the rd
Auddress and e-mal o be used for
conespondence with e interim
resolution prafessional

27 hugust 2018
Registrar of Companies - Vmbai

UT2098MH2IBPTCI 13041

Feshiya FTWZ, GO-1, Survey Nos, 1783 &
17604, Al Post - S Villsge, Sal Panvel

Ra arNMW 410221 Msharashira

7 Niay,
| {Order 'euewuur\ﬂ May, 2026)

047 November, 2025 {180 days from the
CIRP Gommencamant Date Le. 08" May, 2026)

Manish Lalj Dawda
|BBUIPA-001/IP-P-02506/2021-2022113797

2054, 7 Floor, Hiren Light Industrial Estale,
Behind Johmson & Johnson, Mogu Lane, Bt
Kheer Masg, Manim West, Mumbiai 401016
206 A, 27 Floer, Hren Light Industrial Estate,
Befnd Jomson & Johnson, Mogul Lane, Bhagejl
Kriear Marg, Maim Vist, Mumaai 400016

| Process Email ID: cirp arshiyadpiigmail com

Flat No. 401 on 4" Floor Building NO 6-M, known as Shubh Vastu
Complex Situated at Plot No 6 Survey No. 122, 123, 124, 125,

Rs.
126,127, 128,131, 134, 140, 143/A, 143/B, 144, 146/A, 1468 and | 5 6%,

| vast dote or 25" My, 2028 {14 days fram ihe CIR arder
recaivad |.e. 11" May, 2026)

A

claims

| Casses of crediors, i any, undef clause ib) |

= 5

iy
tedl bidders shall participste after m
fatebd i st b 6 b HNAE Mo P dsstiondh
edingly, submit thelr exprassion of intarest in the manner stipulated n the E-
AualmrleLm Bocument.
& PrOSEECtive bidders Shall submit an undestaking at they 4o not suffer from any
\m-w_.wry undér sacion 2A of (s 18C. 2016 1o the axtent applable and all ofher
BANKNET,

5 The Liau dator has the AsolUtE AZNL 0 AEcent of eject any or ol otert
postpane / cancal / mody /
from

6, Tha Prospective bidder shall seposit the Eamest Maney Degosit (EMB) through the

BAANKNET auction plat 1ps://ib ormen o before 8 fune, 2026

v may note that any stage, the EMD shall b

or adiourn /
ot F

&-auction or

e applicants depositing the EMD aod need any 26islance in subimitting the

EW0inr EO1 Rmuk S T ot BUERSAIGAR tminnll of
com & kanhaia_|

9,E-Auction shall Dswrducleﬂ o Monday, 08" hiné, 2026 from 3,00 P¥ o 5:00 P

theoughiy

Kanhaiya Maheshwarl
ator of

Way 2 Health Diagnostics Private Limited- In Liquidation
Rogt No.: IBBY/IPA-001/IP-P01281/2018-18, 12005

AFA No: ANL/12006/02/ 300627/ 100048
FA Validity Date; 30/06,2027

- 0SNG cr e

Aeldress: 1.

ia Nay -
Ml aciras: | GO ce sy aneapMA AL corn
Kanhaiya_maheshwaria@yahon.corm

A Pl A i
EAUCTION SALE NOTICE uuunmsnw:m 'AND BANKRUPTCY CODE, 2016
e, 2016and
nt & ar 5. BAID
INDUSTRIES PRIVATE LIMITED (\n quumllun) n ar.'.ﬁ(uauwwlm Reguiation 32and 33 of tha
nsalvency end Bankruplcy Board of india (Linuitation Prooess) Reguiations, 2016, The sale il be
conducted by the undersigned through the e-auction plaform hifps:/basnhnes comlogin es per

Land & Buk

Schedue ! ) Regulations,
Buck|  Asset Particulars P::E:e{’kyzl Ami’:ﬂia.] et (eaﬂslf')‘
Land & [Site Address; Pl o,
i 5\5‘3‘;!}':"“;9 ingﬁ‘m‘iﬁeﬁ"{:ﬂ 18,70,00,000.00,1,87,00,000,00 | 5,00.000.00
Machinery | Indla-3a41
| Sito Address: PlotNo
5 “l"‘;’::l‘:::y‘ iﬂf“‘“virLG’Lfl’;:'; 2750000000 | 27,50,000.60 | 5.00.000,00
India- 384116
Sito Address: Piot o
= Dmi:;"";“ iﬂﬁs‘mircsﬁ'“”‘ 15,95,00,000.001,59.50,000 00 5,00,00,00
Incia-384116

Submission of Requiie Farms, ARGaVIS,
on Baanknet Portal 13-05-2026 lo 26-05-2026

|Site visit | inspecion Date 13-05-5026 to 26-05-2026

Lst Date for Submission of EWD 26052026

Date and Time of E-Auction

Biock A - Land sﬁummgnlm‘g wih

Piant & Maching Dats: 28-05-2028 Time: 01:30 PM o 02:30 P IST
Block Gﬂf‘lan} hinery Date: 28-05-2025 Time- 03.00 PM | FMIST
Block € - Only Land & Buikding Date: 26-05-2026 Tire: 04:30 PM to 05°30 P IST

E-Auction Servica Frovider: BARNKNET

Terms and Candition of the E-Auction are 25 under:

4) E . y
BASIS" and "WHATEVER 1, BAANKENT

This E-fuckion Notios shal be read I conjunction with the complata E-Auclicn Procass
jon b form, dediaration and
St 2

thewabsth of he E-Auction Service Pr
e it ani et s Rt s
assols put on auh pemiti to
Bl ol msms:nzs 052026
3) Inteneing bickler must upoa st L far E-Aucion paripation, ang with KYC and
compls E-Auction roess Wmton Do confaning defais. o the assets, auction bid
o, declarefion ond undextaiings, genersl exms and condlions of the e-aucson sale end ofer
Tporal

4 "Nefomeﬂ! for the E-Aucton Proc

BAANKMET partal. The n Nu&m Farms, Affdavits, Declaration ex; iﬂo.llﬂ e Nb’rmd on he

E-aucton portal iips:ibaanknet.com

5) T END mus b dipostod iheo 1 a0zt pers, s ibaankae con. Th itring
iodepasil Earnest Money Deposll

s aanknet com, sl date for the submission of EM0 's May 26th, 2026,

5) The bidders &re. raquested ta wisi hitos:ibaanknal com! for detaled tarms ane contitions for

7) I the muckion of Biack A s successflly canducted, then aucson of Black B end Bock C wil ba
cancels
B) i

cost from 21.06.2025)

/s, Jerath
Cosmetology LLP
Represented By Iis

Rs. 3,76,19,968.36 (Rupees Ihree
Crore Seventy Six Lakh Nineteen
Thousand Nine Hundred Sixty Eighty

®

Partners/Guarantors and Thirty Six paise Only) (as on
Prashant Jerath, And | 09.04.2026 plus further Interest and
Rita Jerath cost from 10.04,2026)

Rs. 29,88,892/- (Rupees Twenty-
Nine Lakns Eighty-Eight Thousand
Eight Hundred Ninety-Two only (as
0n 04.07.2025 plus further Interest
and cost from 05.07.2025)

Madhura Mahesh

E-auction Date is 30.05.2026 & Last date of submission of Bi

Mis. Madison
Engineering
Represented By
Proprietor/Guarantors-
Ashwini Ganesh

Rs. 86,32,167.63 (Rupees Eighty
Six Lakhs Thirty Two Thousand
One Hundred Sixty Seven and Sixty
Three paise only (as on 31.05.2025
plus further Interest and cost from

Vidhate. 01.06.2025)

E-auction Date is 30.05.2026 & Last date of submission of Bi

Rs. 45,89,015/- (Rupees Forty-
Five Lakhs Eighty Nine Thousand
Fifteen only as on 06.07.2025
plus further Interest and cost from

1. | Mangesh Mahadey
o haskar

uction Date is 30.05.2026 & Last date of submission of Bi

Rs. 49,30,100/- (Rupees Forty

Narendra Arvind Nine Lakhs Thirty Thousand One.

12. Po:’:;‘“;'::: dra Hundred only as on 08.07.2025
Solanki plus further Interest and cost from

09.07.2025)

E-auction Date is 30.05.2026 & Last date of submission of Bi

Sachio Pharma
Banaglore Private
Limited Represented
By Directors/Guarantors

Rs. 2,79,04,391.38/- (Rupees Two
Crore Seventy Nine Lakhs Four
Thousand Three Hundred Ninety
One and Thirty Eight Paisa only (as
Sandip Bhikaji Tawde | on 06.01.2026 plus further Interest
And Sohini Sandip Tawde and cost from 07.01.2026)
E-auction Date is 30.05.2026 & Last date of submission of Bi

Rs. 53,78,347/- (Rupees Fifty Three
Lakhs Seventy Eight Thousand
Three Hundred Forty Seven only

(as on 31.08.2025 plus further

Interest and cost from 01.09.2025)

Sunil Pandurang

Date of inspection 12.05.2026.

Date of inspection 16.05.2026 .

Date of inspection 25.05.2026

Date of inspection 22.05.2026

Date of inspection 18.05.2026

Date of inspection 15.05.2026

Residential Flat No D/404, on 4” Floor, D-Wing in the building known
as “Shri Shivam Sankul’ Building No 5, in survey No 355,356/
A1,356/8,358/11 , situated at Vilage Gass Nallasopara (West)
Taluka Vasai Dist Paighar 401203 admeasuring 343 Sq ft i.e 31.86
Sq Mts Carpet Area in the name of SUNIL PANDURANG KHAMBAL
CERSAI ID 400076786076 (Symbolic Possession)

5. > 147 of vilage Khativall, Vasind (West) Taluka Shahapur,District of ot (BA) o achn 21, ascerane |
Phes sad sbcontucesd under Munna Ansari N‘f:i;e"r'ylriz:;"SK":[“?;:‘Z:;:’S Thane-421601 in the name of MOHAMMAD ANEES MUNNA| , &% by the interi resoluton professional
07.07.2028) ANSARI admeasuring 531 sqft carpet area CERSAI Security Noacol hghirncy Erilaecirai
1 with 18 compkts €-Auction Interest ID 11 (Physical Lortfed ”
Rs. 33,46,688/- (Rupees Thirty- | Flal No 301,37 Floor AWing In The Building Known As “Prayag Yash Rs Representalie of credilors n a clss
Laxman | Three Lakhs Forty-Six Thousand | Phase-I" Bearing Survey No. 2820 Vilage Aadai Taluka Panvel| oo R% (Thres names fo gach ciass)
6. Jadhav And Six Hundred Eighty-Eight only (as | District Raigad-410206 I The Name Of Navinkumar Laxman Jadhay | 2372+ i) Falevent Forms and
Sty reating Snd agreeing (o the Ujwala Laxman Jadhav | on 21.09.2025 plus further Interest. | And Upwala Laxman Jadhav Admeasuring 33164 Sq Ft CARPET |, (N3
ke o and cost from 22.08.2025) | AREA CERSAI ID 400031547086 (Physical Possession) 37 Topeo bl i svable
Flat No. 301, 3" Floor, Deewan Bulaing, Bulding No. 17, Shant P r—
Rs. 31,80,763 (Rupees Thirty | g2 Go.0p Hsg Soc Lid, Standing On The Plot Of Land Bearing 3 Rl
Neeta Girish Makwana |  One Lakhs Eighty Thousand
Cts No. 260/B.261/B Village Anik, Near Mhada Colony Bus Stop,| 23,75,000/-
7. And Seven Hundred Sixty Three) as on
oLt Girish Ramji Makwana | 20.06.2025 ahee fuihat niareat anet | Mmrd Calony, R C Marg, Shani Nagar, Vashi Naka, Chembur East s.
06 Mumbai - 400074 Admeasuring 225 Sq Ft In The Name Of Neeta | ~2,37,500/-

Girish Makwana CERSAI ID 400039865187 (Symbolic Possession)

E-auction Date is 30.05.2026 & Last date of submission of Bid / EMD / Request letter for participation is 29.05.2026 before 5.00 p. m.
Date of inspection 20.05.2026.

Plot No .2, Comprised over Khasra No. 7//1, 78/1, 7911, 80,
82/1/1, 86, 87, 88, 103/1, 81 situated at Abadi Wadala Royals,
Wadala Road, Near Wadala Chowk Vakia Village, Wadala Tehsil,
District Jalandhar - 144003 in the name of Prashant Jerath
Extent-85-0"x154'-6"= 13132.5 sqft or 58.36 MARLA, CERSAI ID

Rs.
72,50,000/-

Rs.
7,25,000/-

400069029054 (Physical Possession)
uction Date is 30.05.2026 & Last date of submission of Bid / EMD / Request letter for participation is 29.05.2026 before 5.00 p. m.

Flat No 704,7th Floor Building No A Known as * Sai Shrushti
Complex” standing on the plots of land bearing Survey No 61 Hissa

No 1B situated at Kalyan Sheel Road, Village-Daighar, Taluka- 25 Ggs[;ﬂ(l/-
Kalyan and_District Thane -421204 in the name of MADHURA| 2%/53:
MAHESH JADAV admeasuring Carpet Area of Flat 259 Sgq. 2,56, Sim,_

Ft and Carpet Area of Terrace & Balcony 201 Sq Ft., CERSAI
Security Interest ID_~ 400062626176 (Symbolic Possession)
id / EMD / Request letter for participation is 29.05.2026 before 5.00 p. m.

Flat No 1904, 19" Floor, Building No S-2, B Wing In Marathon
Nexzone Allas, In Survey No 94/1d, 95/, 2, 4, 3a, 3b, 96/0, 971,
9712, 98/6al1, 98/6al2, 98/6b, 98/6c, 98/6d palaspe Phata Nhé
Highway 4b, Village Kolkhe, Panvel, District Raigad Mh -410206 In
The Name Of Ashwini Ganesh Vidhate Admeasuring 58.22 Sq Mt
Carpet Area+3.10 Sq Mir Balcony Area (660.25 Sft) Alongwith One
Car Parking. CERSAI ID 400054885739 (Physical Possession)

id / EMD / Request letter for participation is 29.05.2026 before 5.00 p. m.

Rs.
63,50,000/-

s,
6,35,000/-

Residential Flat bearing Flat Number 304 on 39 Floor in the
Buidling No. 5 Known as “Green Acre CHS Ltd" being constructed
on all that piece and Parcel of land bearing Survey No. 1/10, 1/12,
1/13, 114, 1115/, 1/16, 1/17, & 2/0 of village Vakdi Taluka Panvel
District Raigad - 410206 in the name of MANGESH MAHADEV
MHASKAR Admeasuring 580 sq ft built up area, CERSAI Security
Interest ID — 400076819975 (Symbolic Possession)

id / EMD / Request letter for participation is 29.05.2026 before 5.00 p. m.

Rs.
25,80,000/-

2,58,000/-

Flat No. 204 on 2* Floor, BUIGing known as -Varad vinayak Apartment
Situated at Plot No. 4/A/1 Survey No 27 of village Bopele, with in

the limit of Kolhare Grampanchayat Near Abhishek Florida Hari Om 18, stdoﬂ/-
Nagar,Bopele Road Neral (Eas!) Taluka Karat District Raigad-410101 | - 1%/50,
in the name of Narendra Arvind Solanki And Poonam Narendra 1,86, uiml-

Solanki admeasuring 450 saft carpet area CERSAI Security Interest
1D - 400073585986 (Physical Possession)

(1) hitps:ibbl gov infhomaidownioads
18] Details of authorized {bINA

1. The Nalonat Company Law Trbwnal has ordered the commencement of a corporale
“Mag, 2026

2 The cresoes of Arshiya 3pt Sanicas Private Limited ars harehy called upon.to submit thair
clems with proof, on or before 25.05.2028. fo the Interim Resol Professional at the
comespandence atdress mentoned egainst entry No, 100nly.

. The Financial creditors shall submit thair claims with proof by electronic means onfy, A% other
‘ereditors mizy subimillsins with proof in erson. by postor ekectronic means.

St

Manish Lalji Dawda

Inerim Resobution Professional

IBAI/IPA-B011P-P-02606:2021-20221 3797

ARTAITIN02006264 06270, Valid tll 30.06. 2026

" Figar, Hiren Light Indusirial Esiate, Behind Jutmson & Johnson,

Magul Lane, Bhagoi Kheer Marg, Mahim West. Mumbai 400016
ip om | Process Email Id; G

Date’ 13.05 2026
Piace: Mumbal

Reg: 2057, 2

CPS SHAPERS LIMITED
{Formerly known as CPS Shapers Privete Limited)
CIN: ol

L18109MH2012PLC231741
Regd. Offica: 201-204 2nd Floor Swamini Industrial Estate No.3, Opp. Varun
Industries, Nanal Nagar, Waliv, Vasai East, Thane 4 208, Maharashtra, India
Tel: 0250 2451001/2, 3246049

NOTICE OF POSTAL BALLOT, E-VOTING INFORMATION AND CUT-OFF DATE
Nalice s hereby given to the members of C P S Shagers Limied (Company), pursuan fo the
applicable provisins of tha Companies Act. 2013 ['the Act, and the Rules mad tharoundsr
Secunes and Exchangs Baard of Inda (Lsting Obigations and Discosurs. Requiremens)
Requiations, 2015(SEBI Listing Regulstions), Sesretanal Standard-2 00 Genersl Mesfingissusd
by the Institula of Campany Secrataries of India (SS-2*), Guidslines prescribed by the Mristryof |
Corporale Afters (e MCA') rezd with WCA Circulers and SEB| Girculars (including any
statiory modifcation(s), amendmentls) o se-enacimentis) thareof from time to time), and
subject 0 other applicabie 43ws and requisfions. the Special Resolbion appendsd Selow [s
propaserd 1o be approved by the Members of the Company by way of Postal Baliot only thrauigh
elecironicyoling (‘emote a-nabng’).

D Typo of
No. Dascription of Resalution Resolution

VARIATION IN THE 0BJECTS | TERMS OF UTILISATION OF Resdution
THE INITIAL PUBLIC OFFERING (1P0") PROCEEDS.

Spe

1. In acoordance Wi appicabie @ws, on 12in May, 2026, (e Company has comgleted e,
disgatch of the Notice of Postal Balot to &l the Mambers whose emall aodresses are
ragistered with the Company/ Depository Paricipaniis). The said documenls are aiso
avallabia on the Comgany's webste (6. wre.cpsshaparsid com, & Webste of Stock
‘enehange L.e. ww hseindia com.

2. The i
of 5 0n the closa
cul-off date (!
ragistered

inthe register
u % | &

FlatNo. 304 on 37 Floor, Bullding known as - Varad vinayak Apariment’
Situated at Plot No 4/A/1 Survey No 27 of village Bopele, with in the
limit of Kolhare Grampanchayat,Near Abhishek Florida Hari Om
Nagar,Bopele Road,Neral (East) Taluka Karjat District Raigad-410101
in the name of Narendra Arvind Solanki And Poonam Narendra
Solanki admeasuring 450 saft carpet area CERSAI Security Interest
1D - 400073342446 (Physical Possession)

id / EMD / Request letter for participation is 29.05.2026 before 5.00 p. m.

Rs.
18,60,000/-

s.
1,86,000/-

Flat No. 303, 3 Floor, A Wing, Building No. 17-19, Kannamwar
Nagar Rangrekha Co Op Hsg Soc Lid (Royal Stone) Sr. No. 113
(Part) Cts No 356a (Part) Near Gajanan Maharaj Chowk,Kannamwar
NagarVikroli East Mumbai - 400083.Admeasuring 635 Sqft
Carpet Area In The Name Of Sandip Bhikaji Tawade CERSAI ID
400081402309 (Symbolic Possession)

id / EMD / Request letter for participation is 29.05.2026 before 5.00 p. m.

Rs.
1,42,00,000/-

14,20,000/-

Rs.
15,50,000/-
Rs.
1,55,000/-

Residential Flal No D/405, on 41
known as “Shri Shivam Sankul" Building No 5, in survey No
355,356/A1,356/8,358/1 ., situated at Vilage Gass Nallasopara
(West) Taluka Vasai Dist Palghar 401203 admeasuring 353 Sq ft i.e
32,79 Sq Mts Carpet Area in the name of Sunil Pandurang Khambal
CERSAI ID 400050169213 (Symbolic Possession)

Floor, D-Wing in the building

15,90,000/-

s.
1,59,000/-

E-auction Date is 30.05.2026 & Last date of submission of Bid / EMD / Request letter for participation is 29.05.2026 before 5.00 p. m.

Date of inspection 18.05.2026

the Notioe or infarmation purpases only.

Inawf.ndaroew\'h the pravisians of MCA Circular, Physical copiesof he Postal SalotNofie

slong beingsantforthis
Postal Baloland membercan e (cugh evoing
3 clion 108 af tha C: Act 201 0ofihe,
C ) Rudes, from time to fime and
SEBI (Listg O Disclosure D

he company is provisng 1o ts memibars, facliy to exercise th
resolutions s et out in the Natice. Tha Conipany has engaged the senvices of Bigshare
Services Private Limied for providing remole e-voting facilly. The instructions and the
ProzEBurE forremot &-votag has been provider n he natcs of the Postal Ballo which has
beensenttothe shareholders.

Theremale e-volingperiod will commence an Frdey. May 15,2026 3t09:00 AM. andands on
Saturday, June 13, 2026 at 05:00 PM. Membars are reguested to peruse the proposed

¥
than 5:00 p.m. T e
P

2026, feding which
00pm. 13th June 2076,

Members who have: nat recaived Postal Ballot notica of in case a member is desious of

abtaining & Postal Ballol notice, he or she may send an e-mai &t cs@dermanear.cain and|

‘Campany snall farward the same 1 e Member,

6 The _Doapali K

ik, an Advocate, New Delh), to act

7. The resus of the Postal Ballol will be daciared wilhin sipulated 1melnes on ot balore
Tuesday. 16 June 2025, 500 g.m. (I8T) and on dectaratlon will be dsplayed aiong with the
Scrulinjzer offce s wel as ihe Company, wil
be communicatad 1o this Nabional Stack Exchange of India Limiisd (www nsaindia, cort),
whare equiy sherés of the Company are listed in scordence with the SEBI Lising

be d com and an|

s decision on he |

ig Shares hitpsi om Th
waidityof the Postal Balot shall e fil,

evotng. theymay
foinvestorfEsioshereoniine comor cantacton:- Tel- 1830225422

5 b cond

o Incass For detailed terms and conditions of the sale, please refer the link “E-Auction” provided in Canara Bank's website (www.canarabank.com) or may contact Mr. For GPS Shapers Limiled
e i Sudrashan Joshi, Assistant General Manager, Canara Bank, ARM Branch, Mumbai (Mob. No. 8655948054) or Mr. Purnachander Rao officer (Mob. No. Sd.
1P Jayki ) E-mail id m during office hours on any working day or the service provide Mis. PSB Alliance (BAANKNET), Unit 1, 3¢ Servejest Singh
Ligusdatos, Floor, VIOS Commercial Tower, Near Wadala Truck Terminal, Wadala East, Mumbai - 400037, Contact Person Mr. Dharmesh Asher Mob.9892219848, (avp. | | pate: 13.05 2026 Company Secretary & Compliance Officer
BAINDISTRES PRNATE MTED. b i, ). -
e projectmanager2@ psballiance.com), Help desk No. 8291220220, (support BAANKNE Website sar. | LPisce: Vasai Membership Na.: AGS435
ate: 131052026 i 3040, ¢ P T Hus, N Rusabs Pl P, Dated: 08.05.2026 Authorised Officer, ARM - Branch
Piaoe: Gujarat Ring Road, Sizat. Gujarat 335002, Email: i rp@gmal com Place: Mumbai epapet financialexpress.com Canara Bank
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THE MUNICIPAL CO-O0PERATI
BANK LTD., MUMBAI

s, R T,

e v (1) s ) |
ez

Municipal Bank Bhavan, 245, P. D'
Mello Road, Fort, Mumbai ~400 001

Tel: +91-22-2271 7800/879 R (s wrnm

() et i
(a) s s w2

TENDER NOTICE

) hitps /Bbi govinhomeldownloads
g

The Municipal Co-Op. Bank LI

Mumbai has invites sealed tendd
for “Tender Document - Shifting|

Existing Furniture Fixtures wi
Refurnishment Work at Bycu|

Branch” Tender shall i

. e

Trw

downloaded from the ban
website: www.meb.bank.in frd
13/05/2026. Last date and time
submission of Tender : On or Befd

A I

A i

IBBI/IPA-001/1P- 02506/2021

I /13903 300C38/

m, G ¥o001s,

o, e i,
e e st ip dawdamanish@gmail com. mmm cip.arshiyadpiggmai com

20/05/2026upt05.00 PM i
Place: Mumbai d R e
Date:13/05/2026 General Mana
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Notice is hereby given that below mentioned equity shares
held in physical form have been lost: -

Folio No &Name Of  Nameof | Cerlificate Dist. Nos. No. of

Company Shareholder No. Shares
Folio No.K00225 |Kalpana Sankhe & | 00069659, | 11650384 To 11650633 250
6. M. Breweries Lid| Kashinath Sankhe | 00071517 | 14565555 To 14565866 | 312

& greht Higeramit
SR, BT ST geate Fan
Trevatian wEfiat e
TAET SUE T U o
e R4 Tefiet e T,

Any Person(s) has/have any claim in respect of the aforesaid share certficate(s) should lodge
such claim with the Company 6. M. Breweries Ltd Ganesh Niwas, S. Veer Savarkar Marg,
Prabhadevi, Mumbai - 400025 o its Registrar and Transfer Agents Purva Sharegistry (1) Put
Ltd.UnitNo., Ground Fioor, Shiv ShaktiInd. Est, J. R. Boricha Marg, Lower Parel Eas!, Shastr
Nagar, Adarsh Nagar, Worli, Mumbai - 40001 1. within 15 days of publish of this Notice. After
which no claim wil be entertained and the company may proceed to issue duplicate share

certificate(s).
PLACE:

DATE: - 13/05/2026

PUBLIC NOTICE

Notice is hereby given to the Public
at large on behalf of my clients
Mr. Salden Bona Ferreira, Mrs. Anna
alden Ferricra, Mr. Jordon Inas
Kamaidar and Mr. Godson Inas
Kamaidar, who arc being an intended
purchasers of the immovable property
mentioned in the schedule-I herein
below.
The property is owned by Mr.
Quinton Mos D'Souza and Mr.
Constan Moses D'Souza by virtue of
Release Decd dated 07/06/2024 and
E and transfer and
le, Rights, Interest
re t of the property under
reference in exchange of immovable
property viz. being piece & parcel of

sqmtrs + 200 sq. mtrs = Total 400

sqmirs out of total ar
0.08,60 Gunthas (H.R,
corresponding to C

ge-
District -

Vlumbal Suburban which was sold by
the other
Co-owners namely Caster Moses
D'Souza a md (:ud\\m Muv\u D'Souza

aluka Borivali,

11,87,00,000.00| 5,00,000.00
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heis, llmm_ any
Title, Interest or
objections, Charge, Encumbrances
over the said Property mentioned in
the schedule shall inform the
undersigned in writing along with
supporting proofs within a period of
7 days from the date of publication of
this notice failing which any such
claim by anyone shall not be
considered and the transaction will be
proceeded
S
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Taluka Borivali, in
district and sub-
City and Mumbai Sub
Manori, Malad (West),
400095,

Date: 13/05/2026

Place: Mumbai

Mumbai

Sd/-

Premchand R. Pal,
Advocate for lhr: Purchasers
Manori Village, Malad West,
|umb<u 0095

Contact No. 9821565325
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Theft at Anganwadi
Centre in Tetvldanga

Prompt

Times| 03

International Nurses Day celebrated with enthusmsm at Seraikela Sadar Hospital

Gambharia, May 12: News Service
Thi llegedly brokeinto
an Anganwadi centre in Seraikela, May 12:
Tetuldanga under WardNo. { International Nurses Day was cel-
I of the Adityapur | ebrated withgreatenthusiasmand
Municipal Corporationarea | heartfeltappreciationat the Sadar
on Monday night and stole | Hospital premisesin Seraikelaon

goods worth thousands of
rupees. According to re-
ports, when Anganwadi staff
arrived at the centre on
Tuesday morning, they
found the locks and door
broken. On entering the
premises, they discovered
that items inside the centre
had been dand sev-

Tuesday. The event was organized
to honor the dedication, compas-
sion, and invaluable contribution
of nurses toward humanity and
healthcare services.

The programme marked the
birth anniversary of Florence
Nightingale, regarded as the
world's first modern nurse. To

the ion, a

eral articles were missing.

The Anganwadi worker
has informed the concerned
departmental authorities re-
garding theincident. Further
action is expected after an
official inquiry.

DMFT Gommittee reviews development in mining-affected area

News Service

ceremonial cake-cutting pro-
gramme was organized in her
memory, followed by candle
lighting and a collective pledge
of service by the nurses.

The celebration was attended
by several distinguished guests,

including Dr. Vishnu Dev Prasad

Shah, Regional Deputy Director
of Health for the Kolhan
Division; Dr. Saryu Prasad Singh,
Civil Surgeon; Dr. Nakul Prasad
Chaudhary, Deputy
Superintendent  of  Sadar
Hospital; and Manoj Kumar
Chaudhary, Chairman of the
Saraikela Nagar Panchayat. A
large number of nurses, health-
careworkers, and members of the

Sadar Hospital family also par-
ticipated in the programme.
Addressing the gathering, Dr.
Vishnu Dev Prasad Shah de-
scribed nurses as the backbone of
thehealthcare system. He empha-
sized that their service, compas-
sion, and emotional support for
patients play a crucial role in the
healing process. He remarked
that nursing is not merely a pro-
fession but one of the noblest

and indirectly minii

forms of service to humanity.
Nagar Panchayat Chairman
Manoj Kumar Chaudhary
praised the tireless efforts of
nurses, particularly during the
COVID-19 pandemic. He stated
that when fear and uncertainty
gripped society, nurses continued
to serve patients selflessly, often
risking their ownsafety to protect
the lives of others.

Civil Surgeon Dr. Saryu Prasad

ng-affected re-

Singh highlighted the humani-
tarian aspect of healthcare serv-
ices. He said that patients arriving
at hospitals are often physically
weak and mentally distressed,
and at such moments, the kind-
ness and sensitivity shown by
nurses and doctors provide them
with hope and emotional
strength. He urged healthcare
workers to continue serving so-
ciety with compassion and ded-

S ‘Labour reglstratlon camps organized

News Service

12:

ication.

Deputy Superintendent Dr.
Nakul Prasad Chaudhary stated
that nurses are the strongest sup-
port system for patients in hos-
pitals. According to him, their pa-
tience, care, smiles, and spirit of
service help patients recover
emotionally as well as physically.

Among those prominently
present were nurses Bindiya
Kujur, Pramila Robot, Prasadi
Khesh, Alka Pradhan, Neelam
Soren, Sunita Sharma, Seema
Mahto, Sujata Mahto, Chinta
Kumari, Rashmi Lakra, and
Hospnal Manager Sanjit Kumar
Rai.

The programme concluded
with all participants collectively
pledging to continue strength-
ening healthcare services and
serving society with dedication
and humanity.

Seraikela, May 12: Ameeting of
the District Mineral Foundation
Trust (DMFT) Management
Committee was held at the District
Collectorate auditorium under the
chairmanship of Deputy
Commissioner Nitish Kumar Singh.
The meeting focused on reviewing
the progress of ongoing develop-
ment schemes in mining-affected
areas and discussing approved and
proposed projects for the financial
years 2025-26 and 2026-27.

During the meeting, the com-
mittee approved the revised list
identifying areas directly and indi-
rectly affected by mining under the
Pradhan Mantri Khanij Kshetra
Kalyan Yojana (PMKKKY).
Discussions were also held re-
garding the effective implementa-
tion of DMFT schemes and pro-

fected regions.

The audit and annual reports for
the financial years 2022-23 and
2023 24 werereviewed, and neces-

ular monitoring of schemes related
to drinking water, healthcare, ed-
ucation, roads, irrigation, and other
basic infrastructure facilitics in

sary weretaken onrelated
matters Deputy Commissioner
Singh directed officials to ensure
thatall DMFT-funded projects were
completed within the stipulated
timeframe whlle maintaining high

posals aimed at str I

quality standards.
1 hasis was laid on reg-

healthcare facilities in mining-af-

Sp

ffected areas. Officials
were instructed to maintain trans-
parency in the execution of all proj-
ects.

The meeting also included de-
tailed discussions on the selection
and prioritization of schemes based
on the specific needs of directly

gions. Concerned departments were
askedto prioritize development-ori-
ented projects that addressed local
requirements and served the larger
public iirterest.

Tn addition, deliberations were
heldregarding abaseline survey for
preparing a future five-year devel-
opment plan and approving audit
procedures for upcoming financial
years. Officials from various depart-
ments presented updates on ongoing
schemes, implementation progress,
and future action plans.

Among those present at the
meeting were District Mining
Officer Jyoti Shankar Shatapathy,
Sadar Sub-Divisional Deputy
Superintendent Dr. Nakul Prasad
Chaudhary, Deputy Superintendent
of Police (Headquarters) Pradeep
Oraon, Research Associates,
Executive  Engineers,  Junior
Engineers, and other departmental
officials. (w/gsd)

Seraikela, May
Under the directives of
Deputy  Commissioner
Nitish Kumar Singh and the
leadership  of  Labor
Superintendent ~ Avinash
Thakur, the Labor
Department is conducting
labor registration camps
across various Panchayats in
the district to register
workers from the unorgan-
izedsectorandsp

by the government.
daware- Is provided detailed
nessabout welfareschemes. mformanon regarding -
Shram benefits

As part of the initiative,
registration camps were or-
ganized on Monday in
Bitapur Panchayat under
Kharsawan  Block and
Dhunaburu Panchayatunder
Chandil Block. During the
camps, workers were regis-
tered and informed about
various laborwelfareandso-
cial security schemes offered

imum coverage of eligible
workers under the schemes
and to maintain a smooth

of labor registration, labor
protection schemes, and
otherdepartmental facilities.
Workers were also made
aware of the importance of
registration to avail them-
selves of government wel-
fare benefits.

Necessary  guidelines
were issued to ensure max-

and p: registration
process. Officials and con-
cemned personnel were fur-
ther instructed to conduct
regular awareness cam-
paigns at the Panchayat
level so that more workers
could be registered and the
benefits of welfare schemes
could reach every eligible
beneficiary.

Technology Day celebrated
at NR Plus Two School

News Service

Seraikela, May 12: National Technology Day was cel-
ebrated at NR Plus Two School, Seraikela, under the
aegis of 'Mera Yuva Bharat, Saraikela-Kharsawan' and

coordinated by the Ministry of Youth Affairs and Sports.

The program began with the ceremonial lighting of the
lamp by Principal Ambika Pradhan. Addressing the stu-
dents, she highlighted the significance of National
Technology Day, observed every year to commemorate
India's successful Pokhran nuclear tests conducted on May
11, 1998. Principal Pradhan stated that science and tech-
nology formed the backbone of national development
and encouraged students to adopt a scientific outlook and
pursue innovation for the nation's progress.

As part of the celebration, speech and essay competi-
tions were organized in which students enthusiastically
participated. Winners securing the first, second, and third

positions were awarded prizes.

Mukesh Kumar Pandey from 'Mera Yuva Bharat' and

Drinking water schemes reviewed

News Service

Seraikela, May 12: A meeting of
the District Water and Sanitation
Committee was held at the District
Collectorate auditorium under the
chairmanship of Deputy
Commissioner Nitish Kumar Singh
toreview the status of drinking water
supply schemes across the district.

During the meeting, officials were
directed to ensure the immediate re-
pair of dysfunctional hand pumps and
water towers and to address drinking
water-related complaints within a
fixed timeframe. Instructions were
also issued to provide tap water con-
nections toalluncovered villages and
hamlets under the Nal-Jal Scheme.

Special emphasis was placed on en-
suring alternative drinking water
arrangements in drought-prone arcas
so thatresidents did not face any water
crisis. Officials were instructed to
promptly restore non-functional
drinking water supply schemes im-
plemented under the Jal Jeevan
Mission (JIM), Single Village

of WB Asse

(SVS),  Multi-Village

ensuring smooth functioning of

Jhargram, May 12

JSM demands live streaming

mbly proceedings
: The Junglemahal Swaraj Morcha

(JSM) has submitted an urgent appeal via email to the
Secretary of the West Bengal Legislative Assembly, de-
the p)

ion of live broadcastin,

Assembly elections.

and digital streaming of Assembly proceedings.

The organization has urged the Assembly administra-
tion to begin the initiative with the oath-taking ceremony
of newly elected MLAs after the 2026 West Bengal

In its memorandum, JSM pointed out that while the
Parliament of India and several state assemblies already
provide live telecasts, West Bengal has yet to adopt such

Scheme (MVS), and the 14thand 15th
Finance Commission initiatives.
The Deputy Commissioner di-
rected officials to take immediate cog-
nizance of complaints received
through various channels and ensure
timely resolution. Concerned officials
were also instructed to conduct reg-
ular field inspections to monitor the
physxcal status of water supply
mes and art: Iternative water
supply measures whenever disrup-
tions occurred.
The meeting further stressed the im-
portance of maintaining water quality,

schemes, and regularly monitoring
field-level grievances. Progress re-
ports, ongoing works, and pending is-
sues related to various sct were

a system. It stressed that in the digital era, citizens have
thedemocraticrightto directly observe legislative proceed-
mgs and the ﬁmcnonmg of their elected rcprcscnlatlvcs

dthatlivet would

reviewed during the meeting, and nec-
essary guidelines were issued.

The meeting was attended by
Deputy Development Commissioner-
cum-DRDA Director Ajay Tirkey,
Executive Engineer of the Drinking
Water and Sanitation Division,
District Social Welfare Officer, Junior
Engineers, District Coordinator,
Block Coordinators, and other con-
cerned officials. (w/gsd)

he

improve transparency, strengthen accountability, and en-
hance the quality of debates in the House. It also noted
that such a system would serve as an important educa-
tional resource for students and researchers while helping
to curb misinformation by providing authentic coverage

of proceedings.

JSM suggested that the initiative could be implemented
through official digital platforms, dedicated television chan-
nels, or verified social media handles of the Assembly. It
described the proposal as a crucial step toward strength-
ening democratic participation and public trust.

members of the teaching faculty were also present during

the event. (w/gsd)

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS

ARSHIYA 3PL SERVI

Name of corporate deblor

OF
s PRIVATE LIMITED

T Avshiya 3p Sevies Private Linied

2e-day mtenswe eleanlmess drive launched in Seraikela Nagar Panchayat

Seraikela, May 12: With the
aim of making the Nagar
Panchayat area clean, beautiful,
and well- orgamzed a22-day spe-

Dae of incorporation of debtor

27 August 2018

‘Authority under which corporate deblor
is incorporated / registered

Registrar of Companies - Mubai

Corporate Identity No. / Limited Liability
Identification No. of corporate deblor

U74999MH2018PTC313041

‘Adress of he regisered offce
and principal offie (i any) of
corporate debtor

Arshiya FTWZ, CO-1, Survey Nos. 1783 &
17814, At Post - Sai Village,Sai Panvel
Raigarh(MH) - 410221 Maharashira

cial drive was
launched on Tuesday from Birsa
Munda Stadium Road in Ward No.
1.

The campaign was jointly in-
augurated by Seraikela Sub-

‘Address and e-mailof the inferim
resolution professional, as registered
with the Board

205 A, 2 Floo, Hiren Light Industral Estate,
Behind Johnson & Jonson, Mogul Lane, Brgoj
Kheer Marg, Mahim Wes!, Mumbei 400016

‘Address and e-mail 0 be used for
correspondence wih the interim
resolution professional

205 A, 2 Floor, Hiren Light Industrial Estate,
Betind Johnson & Johnson, Mogul Lane, Bhagoj
Kheer Marg, Mahim West, Mumbai 400016
Process Email ID:

Last date for submission of claims

25" May, 2026 (14 days from the CIRP order
received Le. 11" May, 2026)

Classes of crediors, i any, inder dlause (b)
ofsub-secton (64) ofsecton 21, asceriined

NA

Tnsalvency commencement date i 08" May, 20%6 Divisional Officer _Abhinav
respect of corporate debtor (Order received on 11* May, 2026) Prakash and Nagar Panchayat
Estimated date of closure of insolvency 04 November, 2026 (180 days from the President Mano_] Kumar
resolution process i, 08" May, 2026) Chdudhdry The mmauve hasbeen
Name and regisration number of the Mamsh Lalj Dawda taken
insolvency as 1BBIIPA-Q01/1P-P- 1202213797

interim resolution professional in the ﬂ.rst board meeting of the

Nagar Panchayat.
Thedrivewill coverall wards in

aphased manner, Wlth each ward
undergoing two days of focused
cleaning activities. The work in-

cludes drain cleaning, garbage re-
moval, roadside waste clearance,
bush cutting, sanitation of public

spaces, and awareness campaigns
on hygiene.

The launch event was attended
by Ward Councillors Uttam
Mahanti, Mrs. Sushma Tiyu,
Gautam Nayak, Vikram Modak,
Mrs. Shanti Godsora, Nagar
Manager Sumit Suman, MSW
staff, sanitation supervisors, and
a large number of sanitation
workers.

Speaking onthe occasion, SDO
Abhinav Prakash said cleanliness
must become a part of daily life
and not just a government cam-
paign. Heurged citizens to dispose
of waste properly and cooperate
fully with the sanitation drive. He

also warned that fines would be
imposed on those violating clean-
liness norms.

Nagar Panchayat President
ManojKumar Chaudhary said the
board is committed to trans-
forming Saraikelaintoacleanand
well-maintained town. He stressed
improving sanitation infrastruc-
ture, ensuring regular waste dis-
posal, and maintaining strict mon-
itoring of cleanliness activities.

The 22-day drive will continue
from May 12 to June 6, 2026.
Officials, representatives, and
workers jointly pledged their com-
mitment with the slogan: "Clean
Saraikela - Beautiful Saraikela."

Nurses Day
celebrated at

News Service

I(endudlh CHC

by the interim resolution professional

Names of Insoivency Professionals
identified to act s Authorised
Representative of creditors in a class
(Three names for each class)

bani, May 12:
International Nurses Day
was celebrated with great

atthe Kendadih

a) Relevant Forms and

(b) Detals of authorized

representatives are avaiable at:

Notice i hereby given that

1. The National Company Law Tribunal has ordered the commencement of a corporate

imitec on 08" May, 2026.

2. The creditors of Arshiya 3pl Services Private Linited are hereby callec upon to submittheir
claims with proof, on or before 25.05.2026, o the Interim Resolution Professional at the
correspondence address mentioned against eniry No. 10 only.

3 i means only.Allother

in person, by

(b) NA

Manish Lalji Dawda
Interim Resoluton Professional

1BBIIPA-001/IP-P-02506:2021-2022/13797

AAT/13797/02/300626/108270, Valid tl 30.06.2026

Reg: 205 A, 2* Floor, Hiren Light Industrial Estate, Behind Jofinson & Johnson,
Mogul Lane, Bhagoi Kheer Marg, Mahim West, Mumbzi 400016

Reg Email Id: ip.davdamanish @gmail.com | Pracess Email l: ci.arshiya3pl@gmail.com

Date: 13.05.2026
Place: Mumbai

Community Health Centre
in the Musabani block,
where a special programme
was organized within the

Jamshedpur, May 12: A grand
inauguration of the renovated
Fadlogora Anganwadi Centre was
held on 12 May 2026 at Fadlogora
village. The programme was or-
ganized by the Prayatn Sanstha
team with the objective of strength-
ening early childhood care and
ity-based welfare serv-

hospital to honour
the invaluable services of
nurses.

On the occasion, tributes
were paid to Florence
Nightingale, the founder of
modernnursing, onherbirth
anniversary. Her contribu-
tion to the nursing profes-
sion was remembered with
respect and gratitude.

ices.
Following the inauguration, var-
ious welfare activities were con-

ducted, including distribution of

educational materials, play items
for children, baby care kits for
newborns, and shoes and socks for
Balshala children.

The programme witnessed ac-
tive participation from villagers,

SelfHelp Group (SHG) members,
Village Development Committee

(VDC) members, Anganwadi
workers, children, and their par-
ents. The presence of government
officials, community leaders,
health workers, and school
teachers made the event highly im-

pactful and successful.
Prominent persons present on
the occasion included Bibha Sinha

(CDPO), Sandeep Rathor
(Manager HR, HGIEL),
Krish hon Sukla (M

Liaisoning, HGIEL), Bidu Murmu
(Mukhiya), Probodh Oran (Gram

Fadlogora Anganwadl Centre inaugurated, welfare items distributed

Pradhan), Pardeep Mahato (Up-
Mukhiya), Rumpa Mondal (Jal
Sahiya), Pradeep Giri (Ward
Member), Kishori Singh (Ward
Member), Sanjay Pramanik (Ward
Member), Reshmi Majhi (Sahiya
Supervisor), Gulapi Pramanik

(Sebika), Rekha Pramanik
(Sahayika), Chinta Pramanik
(ASHA), Sushma Prajapati

(ASHA), Sombari Kisku (ASHA),
Manoj Kumar (School Teacher),
and Vijay Sahu (School Teacher).

The programme concluded with
community interaction and appre-
ciation from all stakeholders.
Participants praised the initiative
asastrong step towards grassroots
development and improving child
welfare services in rural areas.
(w/gsd)
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